
LOK SABHA DEBATES 

LOK SABRA 

Monday, August 20, 1962/Srava1l4 29, 
1884 (Saka) 

The Lok Sabha met at Eleven of the 
Clock. 

[MR. SPEAKER in the ChaiT] 

MEMBER. SWORN 

The Minister of ParliamentarY 
Affairs (Shri Satya Narayan Sinha): 
Mr. Speaker, Sir, I have great plea-
IJUJre in introducing to you, and through 
you to the House, Shri S. Kandappan 
,roo has been elected from Tiruchen-
code (Madras). 

Shri S. Kandappan (Tiruchengode). 

ORAL ANSWERS TO QUESTIONS 
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I shall also read the aMWers in 
English. 
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(a) Government's approval to the 
Master Plan. for Delhi was conveyed 
on the 19th July, 1962 and it wi:li come 
iJnto operation On the day a notice is 
published by the Delhi Development 
Authority that the Plan has been ap-
proved.The estimated capital cost 
under the various heads of develop-
ment for the period 1961-81, for which 
the Plan lIas been prepared, is about 
B.s. 732 crores. 

(b) & (c). The question of the agree-
ment of the Govemments of Uttar 
Pradesh and Punjab to the Master 
Plan for Delhi dose not arise as the 
legally operative part of the Plan per-
tains to the Union Territory of Delhi 
OIllly and has been prepared under the 
Delhi Development Act which doee 
not apply to areas outside Delhi. 

(d) and (e). The Board is not func-
tioning as an alternative proposal to 
create a statutory authority is being 
pursued. 

Shri S. C. Samanta: May I know 
whether, willen the PIlan has been 
finally accepted by the Central Gov. 
errunent, work of the tOW'll planning 
organisation zonally has been taken 
up? 

Dr. Sushila Nayar: The zonal plans 
are be~ng prepared. As it is, the 
whole area is divided into 8 sectors 
and 136 zones. One or two zones are 
being worked out in detail. 

Shri Subodh 1IansIIa: The Minister 
bas stated that the estimated cost of 
the Master Plan is Rs. 732 crores. 
May I know what would be the soUrce 
~om which this would be drawn? 

,Dr. Sushila Nayar: Rs. 732 crores 
are to be spent over a period of 20 
years, 1961-81. For the current plan, 
1961-66, the estimated expenditure is 
B.s. 152.31 crores. Of this amount, 
Rs. 83.19 crores are to be mcurred by 
local bodies, Rs. 44'66 crores by the 
Union Governmen\, Rs. 24'46 crores 
by the Delhi Administration, and 
Rs. 19'35 crores will have to be added 
for the operation and maintenance cost 
during the Third P1IIIn. Thus. the totall 
outlay will be Rs. 17l'66 crores in the 
Thim Plan. Against this, mpital re-

ceipts of Rs. 60'52 crores are expected 
to I!,oorue by sale of iland etc. 

Shri D. C. Sharma: May I know 
what are those local bodies which will 
have funds to the extent of so many 
crores to which the hoo. Minister re-
tenred, and what are the resources of 
those local bodies to meet this demand? 

Mr. Speaker: Those are details. 

Dr. Sushila Nayar: The local bodIies 
in Delhi, as the hon. Member knows. 
are the Delhi Municipal Corporation 
and the New Delhi Municipal Com-
mittee. If I may .... 

Mr. Speaker: These are mmor de-
tails. 
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Dr. Sushila Nayar: I could not 
follow. 

Mr. Speaker: Would the develop-
ment of the adjoining areas in othelr' 
States be undertaken from here? 
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Shri Bar! Vlslmu Kamath: Consi-
derim>g that the implementation of the-
Master Plan is ~ected to take onlY 
two decades, can the House be hap.. 
pily assured that the major problems-
of the capital such '&s water, housin&. 
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power and transport, will be 80lved 
by then and the party now in power 
will continue to be so till 1982 80 as 
to tackle these problems with masterly 
inefficiency -1 mean, efficiency? 

Mr. Speaker: Shri Plrakash Vir 
Shastri. 

Shri Dari Vishnu Kamath: My ques-
tion may be answered. Will these 
problems be solved by 1982? 

Mr. Speaker: It is not a question 
that would arise out of the main 
question. Who can say whether the 
Party in power would rernam in power 
then? 

Shri Hari Vishnu Kamath: No, no .. 

Mr. Speaker: The hon. Member can 
throw the Party in power out. Parlia-

. ment has always the fimaJ. say. 

Shri Hari Vishnu Kamath: The effi-
Ciency of the Party is such that they 
should continue in power. May I re-
quest that the first part of the ques-
tion may be answered?' 

Mr. Speaker: If he had put only the 
first part, I would certamly bave al-
lowed it to be answered. 

Shri Iiiui Vishnu Kamath: If you 
object to it, you may rule out the 
second part. I thou~t it was in order. 

Mr. Speaker: I have so many tirnm 
requested bon. Members that questions 
should not contailn arguments, infer-
ences, invecticves etc. 

Shri Hari Vishnu Kamath: No, no. 
In lilly view, there is nothing at aU of 
SUCh lIlature in my quection. 

Mr. Speaker: If I have the misfor-
tune to differ from the hon. Member, 
whose view should prevail? 

Shri Hari Vishnu Kamath: Will a.u 
these rnaj 0Ir problems of the capital 
be solVed by 1982? 

Dr. Sushlla Nayar: The Plan, if the 
hon. Member has looked at it, Ira8 
taken a long-range view, and water, 
traffic 8f!ld all various essential needl! 
are being planned in that fashion, so 
that long befare 1981 these problems 
will have. found thek solution. 

Smallpox In West Bengal, Ribar aDd 
Orissa 

:.r r Sbri Subodh BanscIa: 
.... 8 ,Sbri S. C. Samanta: 
.... . -{ Sbri B. K. Das: 

L Sbri M. L. DwlvecJj: 

Will the Minister of Health be 
pleased to state: 

(a) whether it is a fact that in spite 
of intensive drive against Smallpox 
1m all States, the attack of smallpox 
was very heavy particularly in the 
Stats of West Bengal, Biha!r aild 
OriS8B during 1960-61 and 1961-62; 

(b) what are the reasons for th.is 
heavy attack; and 

(c) what steps Government propose 
to take to save the masses from tlris 
disease? 

The Deputy Minister In the'Ministry 
of Health (Dr. D. S. Raju): (a) No, 
Sir. 

(b) Does not BLrise. 

(c) A provision of B.s. 6.88 crores 
has been made in the Third Five Year 
Plan for the implementation of the 
National Smallpox Eradication Pro-
gramme with the objective of vaccina-
ting the entire population. 

A statement giving the progress 
made in the different StateslU:nion 
Territories under this Programme was 
flmnished to the Sabha in reply to 
Lok Sabha Unstarred Question No. 134 
answered on the 7th August, 1962. 

Sbri Subodh HIlDSda: From the 
statement I find that in many States 
some special units have been set up 
for this drive. May I know whether 
any speci'al units have been sanclioned 
for West Bengal, and whether these 
units will be financed by the Central. 
Government or by the State Govern-
ment? 

Dr. D. S. Raju: The eradication pr0-
gramme has been in operation in al-
most 8111 the States. They have divtid-
ed the State inoo units, each unit con-
sisting of three districts. They actu-




